
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
C1JrTK 3ENCHz CUTTACK. 

Original ApplicationNo.300 of 1992. 

Ditc of dcisjon : December 3,1993. 

Banabehari Das and another ... 	 Applicants. 

Versus. 
_r - 	 - 	 - ULilOflOt icua aria otners 

• 	
Respondents. 

( FOR INSTRUCTINS) 

1. Whether 1z be referred to the Reporters:or not 7( 

2 	Whether it be circulated to all the Benches of the 1- 
Central 1riniscratjve Triounals or not ? 

11 

(H. RAJENDRA PRASAD) 	 (K. P. PCHA RYA) 
ME BEP(ADllITRATIVE) 	 VICE—OH AIR AWJ. 



CENTRAL iNISTRATIVE TRIBUNAL 
CtJI'TACK 3ENCHCUrCK. 

Original AppliCationNo. 300 of 1992. 

Date of decision $ December 3,1993. 

Banabeharj Das and another •.. 	 Applicants. 

Versus 

Union of Indiaand others 

For the apo tic ants ,.. 

For the rpndents 

C 0 R i\ P1; 

espondents, 

M/S.J.N.Jéthi, 
S.N.Sharma, Aavoc,  

Mr.Althyaya. Kumar Mis rz: 
:dl. Standing Cnselentu,. 

THE .HONOUP.ABIE MR. K. P. ACHARYA, VICE-CHIRi1NJ 

A N D 

THE H0NOUPABIE MR. H. RMENDRA PRASAD, MCM3ER()44.) 

JUDGMENT 

	

KP.ACHAPYA,V.C. 	In this application under section 19 of tt'- c 

Administrative Tribunals ACt,i985, the applicts 

pray for a direction to Resporents 2 and 3 to all the 

applicants to Continue in the posts Junior Accounts Of fice: 

	

2 • 	Shortly stated, the case of the applicants(bio in 

number) is that they have questioned the illegality 

of the appointient of general candidates againt 

reserved quota without obtaining orders for dereservation 

and terminating the orders of appointnnt of the present 

pppliants who belong to the reserved coninunity. 

	

3 • 	We have he a rd Mr • J • N. Jethi, learned c o.in se 1 for 

the applic ants and Mr. Akhaya Kumar Mis ra, learned iidd 1. 



2 

Standing Counsel(Central) for the respondents. Mr.Jethj 

has instrucicns from his clients that theyw ant to 

withdraw th4s application as they do not want to pursue 

the case any further. Hence, the applicants are all;ed to 

withdraw the app1icatin. No costs. 
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 •. I • •. I S I.••I•• 	 ••• • I. II.I '4....... . 

43ER(JJ NISTRATIvE) 	 VICE -CHAI {N 
- -i 

Central Mmini-tra.-.ve Tr3.bunal, 
Cuttack BenCh, Cuttack. 
December 3, 193/Sarangi. 


